101 Written Answers

cost and price structure of the textile industry

in 1973;

(b) if so, the details of the reconsiderations
made in the report; and

(c) the action taken by Government

thereon ?]
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v[THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
V. P. SINGH): (a) Yes, Sir.

(b) The Bureau has carried out a cost price
study on cotton textiles and has made a
number of recommendations concerning raw
cotton, the area of control, the basis for
pricing, renovation and selective
modernisation and technical and managerial
efficiency.

(c) The recommendations of the Bureau
have been taken into account while reviewing
the controlled cloth policy which has been
revised with effect from 1st April, 1974.
Action on other recommendations will be
taken as and when required.]

t[ ] English translation.

[18 FEB. 1975]

to Questions 102

Finance Corporation for Scheduled Castes
and Tribes

46. PROF. N. M. KAMBLE:
SHRI K. N. DHULAP :
SHRIR. D. JAGTAP AVERGOAN-
KAR :

Will he Minister of FINANCE be pleased
to state:

(a) whether there is any proposal under
Government's consideration to set up a
Finance Corporation in order to help persons
belonging to Scheduled Castes and Scheduled
Tribes to start small and medium size
industrial projects; and

(b) if so, what are the details thereof ?

THE MINISTER OF FINANCE (SHRI C.
SUBRAMANIAM): (a) No, Sir.

(b) Does not arise.

Confiscation of Smuggled Goods in
Bombay

47. PROF.N. M. KAMBLE;
SHRI K. N. DHULAP:
SHRIR. D. JAGTAP AVERGOAN-
KAR:

Will the Minister of FINANCE be pleased
to state :

(a) what is the value of smuggled goods
other than gold confiscated by the Customs
and other authorities in Bombay during the
last three years; and

(b) what is the number of persons arrested
and prosecuted in this connection and with
what results ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI PRANAB
MUKHERIJEE): (a) and (b) The information
is being collected and will be laid on the
Table of the House.



